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Thermal Power StatiOH 

.938 J Shri P. C. Borooah: 
. L Shri Sidhe.hwar Prasad: 

Will the Minister ct lrrigatioa aDd 
Power be pleased to state: 

(a) whether it is a fact that Poland 
has offered to build two thermal power 
stations based on the utilisat'on M 
coal middlings; 

(b)· if so, the Government's decision 
on this offer; and 

(c) where such station., can suitably 
be established? 

The ~Iinister of State in the Minis-
try of Irrigation and Power (Shri 
Alagesan:): (a) Poland have indicat-
ed interest in providing credit for 
more thermal units. 

(b) and (c). The matter is under 
examination. 

Foreip Exchange Requirements 

( Shri Subodh Handa: 
I Shri S. C. Saman:a: 
I Shri Sidheshwar Prasad: 

·939.~. Shri P. C. Bol'ooah: 
I Shri Rameshwar Tantia: 
l Shri Surendra Pal Sing'~: 

Will the Minister of Finance be 
ple~sed to state: 

(a) whether it is a fact tha: a three-
member team of the World Bank 
viffitect India recently for talks with 
Government of India regarding foreign 
exchange requirements for 1963-64; 
and 

(b) whether any discussion WII3 held 
with the team !~: !oreign exchange 
requirements? 

The Deputy MinJster in the Minis-
try 07 FinaDce (Shrimati TarkeS:lwari 
Siu.'1a): (a) and (b). An economic 
Mis3:on of the International Bank for 
Reconstruction and Developmeni visit-
ed Ind;a during February-Mareh, 1963-
to assess the progress of India's 
development plans and her needs for 
external financial assistance parti-
cularly fo~ !963-64 in ·the context of 
the current cN>nomic stituation. The 
Mission Iiad several discussions with. 
offie:a!s in difl'erent Ministries . 
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Hood Combol Schemea 

( Shri P. C. Borooah: 
~ Shri SllIlleslnrar Prasad·: 
I Shri Ram Harkh Yadav: 
l Shri Onka:rlal Berwa: 

Will the Minister of ~OD 8IIIl 
Power be pleased to state: 

(a) whether Government have of 
late sanctioned a sum of Rs. 10 crores. 
to States to finance their approved. 
flood control schemes; 

(b) if so, the share of each State In. 
this allotment; and 

(c) the basis on which the alloca-
tions have been made? 

The Miaillter of State ill tile MiJUs.-. 
try of Irri&'atioD and Power (Shri 
Alagesan): (a) Loans aggregating to-
Rs. 1187·10 lakhs ware sanctioned to 
the varioUs State Governments unde!" 
the flood control programme for 1962-
13. 

(b) A statroent giving the requisite 
illf0rJIlation is laid on the Table of the 
liouse. [Placed in the Library, Set 
No. LT-1163/631. 

(c) Allocations of Central financiai 
assistance to the various States under 
the flood control programme are made 
taking into account the magnitude of 
the problem in each State. the flood 
control programmeg framed by them. 
and the expenditure incurred or anti--
cipated on approved schemes. 




